OIH
GOVERNMENT OF INDIA
MINISTRY OF ENVIRONMENT, FOREST AND CLIMATE CHANGE

RAJYASABHA
UNSTARRED QUESTION NO. 1309
TO BE ANSWERED ON 28.07.2022

Sanctuary for Chinkara in Kachchh

1309. SHRI SHAKTISINH GOHIL:

Will the Minister of ENVIRONMENT, FOREST AND CLIMATE CHANGE be pleased to

state:
(a)

(b)
(c)

(d)

whether there is any sanctuary, national park or forest reserve for the Chinkara in
Kachchh district of Gujarat;
the population of Chinkara in Kachchh district;

whether Government is aware of the fact that Chinkaras are facing difficulties in
surviving due to commercial activities there; and

if so, the steps to be taken by Government to protect the population of the
Chinkaras?

ANSWER

MINISTER OF STATE IN THE MINISTRY OF ENVIRONMENT, FOREST AND
CLIMATE CHANGE
(SHRI ASHWINI KUMAR CHOUBEY)

(a)

(b)

(c) and (d)

The Government of Gujarat has informed that Chinkaras are protected in
Chinkara Sanctuary in Lakhpat taluka, Kachchh Desert Wildlife Sanctuary,
Reserve forests and other areas of Kachchh Districtin Gujarat.

As per the information received from the Government of Gujarat, 6240
Chinkaras were reported from the Kachchh disctrict during the last census held in
the year 2015.

The Ministry has not received any report regarding the adverse impact of
commercial activities on the survival of Chinkaras in Kachchh district. The steps
taken for protection of Chinkaras include:
1. Chinkara(Gazella bennettii) is listed in Schedule-I of the Wild Life
(Protection) Act, 1972, thereby according it the highest degree of
legal protection from hunting.

11. Important habitats of Chinkaras are designated as Waildlife
Sanctuaries for their better protection.
1il. The Ministry provides financial assistance to the States/ Union

Territories under the Centrally Sponsored Scheme of Development of
Wildlife Habitat for providing better protection to wildlife species and

their habitat.
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